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Municipal Corporation, Faridabad 
B.K. Chowk N.I.T.— 12 l00l, Haryana-India 
Tel. : 0129-2411649, 2411664 Faridabad, 2415549 

 

 

From 

 

Joint Commissioner (F), 

Municipal Corporation, 

Faridabad. 
 

To 

 

 

 

 

 

 

 

Subject: 

 

District Attorney, 

Municipal Corporation, 

Faridabad. 

 

Memo No. MCF/JC(F)/2026/ 

Dated: 18.02.2026 

 

Submission of Additional Status Report in compliance with directions of the 

Hon'ble National Green Tribunal in O.A. No. 34 of 2025 titled “Sunil Sharma Vs. 

State of Haryana & Ors.” 

 

In compliance with the directions issued by the Hon'ble National Green Tribunal (Principal 

Bench, New Delhi) in the matter of Sunil Sharma Vs. State of Haryana & Ors. (O.A. No. 34 of 2025), the 

following actions and developments are respectfully submitted for your kind information and record: - 

 

1. The Hon'ble Tribunal had directed the Municipal Corporation, Faridabad to file an updated 

status report regarding the removal of unauthorized religious structures/encroachments 

situated on public land, particularly on public parks, green belts, and open spaces within the 

jurisdiction of the Corporation. 

 

2. In pursuance of the said directions, the Municipal Corporation Faridabad initiated the 

necessary actions. Demolition notices were prepared and formally issued to the concerned 

unauthorized religious structures on 11/07/2025. 

 

3. Preparations for implementing the demolition were made in accordance with the Hon'ble 

Tribunal's directions. However, during execution, significant public interference and 

resistance were encountered at several sites, which made it difficult to proceed with the 

demolition without risking disturbance to public peace and law and order. 

 

4. After consultation with the law enforcement authorities, it was considered prudent to 

temporarily defer the demolition drive until adequate police protection and security 

arrangements could be ensured. The Corporation remains fully committed to implementing 

the Hon'ble Tribunal's order in its true spirit as soon as proper arrangements are in place. 

 

5. Subsequently, representatives of the concerned religious structures were invited for a 

meeting. After due consultation, two (02) structures have already been completely 
shifted/removed. Further, two (02) other religious structures were demolished with the 

assistance of the police force and in the presence of the Duty Magistrate. Endstt. No. 

5793/MB-3 dated 16.02.2026 (copy attached). 

 

6. Further, a comprehensive record of all identified unauthorized religious structures and 

encroachments on public parks and open areas has been compiled, including their location, 

nature, and current status. The same is enclosed as Annexure R-1 for reference. 
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7. Additionally, in compliance with the directions received from the Director G’enera'l,"Urban 

Local Bodies, Haryana, the details of this case and the compliance measures have been 

Municipal Corporation, Faridabad B.K. Chowk N.I.T.— 121001, Haryana-India Tel : 0129- 

2411649, 2411664 Faridabad, 2415549 publicly displayed through hoardings installed at the 

Municipal Corporation Faridabad (Old Faridabad Zone). Photographs evidencing the same 

have been attached along with Annexure R-1. 

 

8. The Additional Status Report by way of affidavit has accordingly been prepared and 

submitted before the Hon'ble National Green Tribunal for its kind perusal. It is respectfully 

submitted that all necessary actions are being undertaken to ensure full compliance with the 

Hon'ble Tribunal's orders and to address the issue of unauthorized encroachments in 

accordance with the provisions of the Haryana Municipal Corporation Act, 1994. This is 

submitted for your kind information and necessary directions, please. Joint Commissioner (F) 

Municipal Corporation, 
 

Joint Commissioner (F), 
Municipal Corporation, 
Faridabad. 

Enclosures: 

1. Annexure R-l- Details of unauthorized religious structures/encroachments. 

2. Annexure R-l- Details of structures shifted from green belt area on. 

3. Photographs of hoardings displayed at MCF Building (Old Faridabad Zone) 
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